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Minutes of Agenda of 282 (Part C) Meeting of SEIAA State Environment Impact A
ssessment Authority meeting held from 12/09/2024 to 12/09/2024

MoM ID: EC/MOM/SEIAA/485087/9/2024

Agenda ID: EC/AGENDA/SEIAA/485087/9/2024

Meeting Venue: 217, Annex, Mantralaya, Mumbai

Meeting Mode: Hybrid

Date & Time:

12/09/2024 10:00 AM 03:00 PM

1. Opening remarks

N/A

2. Confirmation of the minutes of previous meeting

N/A

3. Details of proposals considered by the committee

3.1. Agenda Item No 1:

3.1.1. Details of the proposal

Residential Project by M/s SVB Landmarks Pvt. Ltd. by SVB LANDMARKS PRIVATE LIMITED located at PU
NE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/465263/20
24

SIA/MH/INFRA2/465263/20
24

16/05/2024
Building / Construction (8(
a))  

Date: 19/11/2024

Day 1 -12/09/2024

Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment  
Authority (SEIAA), 
MAHARASHTRA)

***
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3.1.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
Deliberations of SEAC 1 :

PP stated that, the application is for residential project located at S.No.278/1/2/3 Plot No. 1A(P), 278/1/2/3 Plot 
No. 3A, 280/1(P), 280/2(P), 281/5 at Pallod Farms, Baner, Pune. The proposed building configuration is 
B2+B1+G+P1+P2+P3+P4+ Amenity Podium+33 FL.

PP is received water NoCand Garden NoC vide letter dt.27.02.2024. PP has received Fire NoC dt, 02.02.2024 
and drainage NoC dt. 11.03.2024. PP informed that the RG area is 460.58 m2. Planting 121 Nos. of trees proposed to be 
planted and existing 52 nos. of trees are on site.

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

4. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

6. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: -
After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 

SEIAA, subject to compliance of above points.

 

3.1.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
PP was absent for the meeting and hence deferred.
SEIAA Decision-
Deferred.

3.1.4. Recommendation of SEIAA

Deferred for PP not attending the meeting

 

3.2. Agenda Item No 2:

3.2.1. Details of the proposal

Proposed Residential & Commercial Project “CLOUD 28” at S. No. 280/4, village – bhugaon, Tal- Mulshi, Pune 
- 412115 by M/s. Oree Reality Pvt Ltd. Through Mr. Alok Kumar Jha. by OREE REALITY PRIVATE LIMITE
D located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/468956/2
024

SIA/MH/INFRA2/468956/2
024

16/05/2024
Building / Construction (8(
a))  

3.2.2. Deliberations by the committee in previous meetings
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Date of SEAC 1 :25/07/2024 
Deliberations of SEAC 1 :

PP stated that, the application is for commercial and residential project located at S. No. 280/4, village – 
Bhugaon, Tal- Mulshi, Pune. The building configurfation proposed as as below: 
 

Building Name Configuration Ht. (m)

Wing A B1 + B2+ LG+ UG + 21 Floors 69.99

Wing B B1 + B2+ LG+ UG + 21 Floors 69.99

Wing C B1 + B2+ LG+ UG + 21 Floors 69.99

Club House G + 1 7.65

Commercial shops Upper Ground floor 3.45

PP has received Aviation NoC vide letter dt. 26.04.2022, and site elevation certificate dt. 24.05.2023.
The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 

issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

1. PP to submit NoC for water supply and drainage.
2. PP to submit green belt development plan / layout along with detail of trees to be planted.
5. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 

Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase 
should not be drinking water.

7. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.2.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
Proposal is a new construction project. Proposal is recommended by SEAC-3 in its 193rd meeting for grant 
of Environment Clearance fort total plot area of 8,900.00 m2, FSI area of 30,093.98 m2, Non FSI area of 
17,978.90 m2 and total BUA of 48,072.88 m2
During the meeting, SEIAA asked PP regarding the provision of RG. PP submitted that, they have 
provided mandatory RG having area of 827.38 m2 on mother earth without any construction. SEIAA asked 
PP to submit an undertaking to that effect. PP submitted the same dated 09.09.2024.
SEIAA also asked PP to submit undertaking regarding the complying the SEAC conditions. PP submitted 
the same dated 06.09.2024.
SEIAA after deliberation decided to grant EC for-FSI- 30,093.98 m2, Non FSI-17,978.90 m2, total BUA-
48,072.88 m2. (Plan approval No- outward no 19/24-25, dated-01.04.2024)
SEIAA after deliberation decided to grant Environment Clearance subject to compliance of following 
conditions-

1. PP has provided mandatory RG area of 827.38 m2 on mother earth without any construction. Local 
planning authority to ensure the compliance of the same.

2. PP to keep open space unpaved so as to ensure permeability of water. However, whenever paving is 
deemed necessary, PP to provide grass pavers of suitable types & strength to increase the water 
permeable area as well as to allow effective fire tender movement.

3. PP to achieve at least 5% of total energy requirement from solar/other renewable sources.

Page 3 of 112

321



4. PP Shall comply with Standard EC conditions mentioned in the Office Memorandum issued by MoEF& 
CC vide F.No.22-34/2018-IA III dt.04.01.2019.

5. SEIAA after deliberation decided to grant EC for-FSI- 30,093.98 m2, Non FSI-17,978.90 m2, total BUA-
48,072.88 m2. (Plan approval No- outward no 19/24-25, dated-01.04.2024

SEIAA Decision-

3.2.4. Recommendation of SEIAA

Approved

3.2.5. Details of Environment Conditions

3.2.5.1. Specific

Specific

1.

1.                   PP to submit NoC for water supply and drainage.
2.                   PP to submit green belt development plan / layout along with detail of trees to be planted.
5.                   PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the 

Hon’ble National Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for 
construction phase should not be drinking water.

7.                   PP to provide electric charging facility by providing charging points at suitable places as per 
Maharashtra Electric Vehicle Policy, 2021.

 

3.3. Agenda Item No 3:

3.3.1. Details of the proposal

Expansion in Residential & Commercial Project at CTS no 4854, Plot No A, Pune- Mumbai old highway, Pimpri, 
Pune – 411018, by Mahindra Lifespaces Developers Limited by MAHINDRA LIFESPACE DEVELOPERS LIM
ITED located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/46835
3/2024

21-161/2024--IA.III 16/05/2024
Townships/ Area Development Projects 
/ Rehabilitation Centres (8(b))  

3.3.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
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Deliberations of SEAC 1 :
PP stated that, the application is for expansion in residential and commercial project located at CTS no 4854, Plot No 

A, Pune- Mumbai old highway, Pimpri, Pune. The PP holds previous Environmental Clearance vide no. 
EC23B038MH171209 dated 10.11.2023 for Plot area = 46,070.45 m2, Total BUA = 4,89,344.03 m2.

PP has received ToR on 21.03.2024 and EIA report was prepared using baseline studies carried out during 
March 2022 to May 2022.

Comparative details are mentioned as under:

S
r.

Project Details
As per EC dt. 10t
h Nov 2023

Proposed Expansi
on

Remarks

1 Plot Area (m2) 46,070.45 46,070.45 Same

2 Proposed FSI Area (m2) 2,60,056.72 2,22,595.95 Decrease by 37,460.77 m2

3 Non FSI Area (m2) 2,29,287.31 2,05,812.24 Decrease by 23,475.07 m2

4 Total BUA (m2) 4,89,344.03 4,28,408.19 Decrease by 60,935.84 m2

PP informed that due to change in design, the project is submitted under expansion category. PP also informed 
that foundation work initiated for A, B, C and D building as per earlier EC.
Comparative Statement-Building Configuration:

Previous EC Proposed Configuration Remarks

Building
Name

Configuration
Hei
ght
(m)

Building
Name

Configuration
Hei
ght
(m)

Building A
LGP+UGP+4P+ 23 
Floor

85.6
5

Building A
B/LGP+UGP+4STILT+2
3 Floor

84.
65

Building B
LGP+UGP+4P+ 23 
Floor

85.6
5

Building B
B/LGP+UGP+4STILT+2
3 Floor

84.
65

Building C
LGP+UGP+4P+ 23 
Floor

85.6
5

Building C
B/LGP+UGP+4STILT+2
3 Floor

84.
65

Building D
LGP+UGP+4P+ 23 
Floor

85.6
5

Building D
B/LGP+UGP+4STILT+2
3 Floor

84.
65

No change in bui
lding footprint
Only excavation 
and foundation w
ork are going on 
site.

Building E
BP2+BP1+LGP+ U
GP+4P+38 Floor

134.
15

Building E
LGP+UGP+4STILT+30 
Floor

10
9.8
5

Building F
BP2+BP1+LGP+ U
GP+4P+38 Floor

134.
15

Building F
LGP+UGP+4STILT+30 
Floor

10
9.8
5

Building G
BP2+BP1+LGP+ U
GP+4P+38 Floor

134.
15

Building G
LGP+UGP+4STILT+30 
Floor

10
9.8
5

Building H
BP2+BP1+LGP+ U
GP+4P+38 Floor

134.
15

Building H
LGP+UGP+4STILT+30 
Floor

10
9.8
5

Change in config
uration,
decrease by 2 bas
ement and 8 habi
table floors
No change in bui
lding footprint
No construction 
activity initiated
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Building I
BP2+BP1+LGP+ U
GP+4P+38 Floor

130.
65

Building I
B/LGP+UGP+4STILT+3
0 Floor

10
5.6
5

Building J
BP2+BP1+LGP+ U
GP+4P+38 Floor

130.
65

Building J
B/LGP+UGP+4STILT+3
0 Floor

10
5.6
5

Building K
BP2+BP1+LGP+ U
GP+4P+38 Floor

130.
65

Building K
B/LGP+UGP+4STILT+3
0 Floor

10
5.6
5

Building L
BP2+BP1+LGP+ U
GP+4P+21 Floor

79.6
5

Building L
B/LGP+UGP+4STILT+1
4 Floor

57.
65

Configuration ch
anged,
decrease by 2 bas
ement and 7 floor
s
Minor change in 
building footprint
No construction 
activity initiated

Building M
(Commercia
l)

BP2+BP1+LGP+UG
P +Mezz.+ 3P+24+3 
Service Floor

123.
15

Building M
(Commerci
al)

B/LGP+UGP+4 STILT+
19 Floor

10
5.6
5

Configuration ch
anged,
decrease by 2 bas
ement and 8 floor
s
Minor change in 
building footprint
No construction 
activity initiated

Commercial 
-1

G+ Mezz. +1st+ Me
zz. Ground Floor

12.6
5

Commercia
l - 1

UG+MEZZ+1ST+MEZZ 
Floor

12.
65

Configuration ch
anged
Minor change in 
building footprint
No construction 
activity initiated

Commercial 
- 2

G+ Mezz. Ground Fl
oor

6.15
Commercia
l - 2

UG+ Mezz Ground Floor
6.6
5

Height increased
Minor change in 
building footprint
No construction 
activity initiated

Club House-
1

Ground Floor 6.00
Club Hous
e-1

Ground Floor
6.0
0

Club House-
2

Ground Floor 6.00
Club Hous
e-2

Ground Floor
6.0
0

Club House-
3

Ground Floor 6.00
Club Hous
e-3

Ground Floor
6.0
0

21.65 m includin
g height from gro
und to podium as 
per fire NOC, Cl
ub house height r
emains same as 6
m

Comparative Statement:

Project Details
As per EC Received dated 10th N
ov 2023

Proposed Expansion Remark
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No. of tenement
s/ shops

Residential flats -2,268 
Commercial: Shops – 54 nos., Off
ices – 84 nos.,
Guest rooms – 196 nos., Restaura
nt – 4nos.,
Guest arrival or Lounge – 1 no., B
usiness centre – 1 no.,
Banquet – 1 no.

Residential flats – 1,670 no
s. 
Commercial - Shops – 48 n
os.,
Offices – 88 nos.,
Guest rooms – 105 nos., Re
staurants – 4 nos., Guest Ar
rival or Lounge – 1 nos.,
Business Center – 1 nos.,
Banquet – 1 no.

Residential flats decreased by 
598 nos.
Shops decreased by 6 no., offi
ces increased by 4 nos., Guest 
rooms decreased by 91 nos., R
estaurants, Business center, L
ounge and Banquet remains sa
me

Population
Residential: 11,340 nos. 
Commercial & visitors: 6,329 nos. 
Total: 17,669 nos.

Residential: 8,350 nos 
Commercial & visitors: 4,8
84 nos 
Total: 13,234 nos

Population decreased by 4,435 
nos.

Fresh Water Re
quirement

1221 KLD 912 KLD Decrease by 309 KLD

Sewage Generat
ion

1670 KLD 1244 KLD Decrease by 426 KLD

STP Capacity 1670 KLD 1480 KLD Decrease by 190 KLD

ETP capacity 35 KLD 35 KLD Remains same

Solid waste Gen
eration kg/day

Total waste – 7,554 kg/day 
STP sludge – 67 kg/day 
OWC Capacity- 4,550 kg/day

Total waste – 4,491 kg/day 
STP sludge – 74 kg/day 
OWC Capacity- 2,560 kg/d
ay

Decreased by 3,063 kg/day 
Increased by 7 kg/day 
Decreased by 1,990 kg/day

PP has received Garden NoC dt.06.09.2022 and Tree cutting NoC dt.26.02.2024. PP has received Aviation NoC dt. 
03.11.2023. PP has received Fire IOD dt.06.11.2023 and NoC for water supply dt.04.11.2023.

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(b) b1.
During discussion following points emerged:

4. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

6. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.3.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
PP was absent for the meeting and hence deferred.
SEIAA Decision-
Deferred.

3.3.4. Recommendation of SEIAA

Deferred for PP not attending the meeting
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3.4. Agenda Item No 4:

3.4.1. Details of the proposal

Expansion of Proposed Residential & Commercial project at Sr. No- 274/1, 275/1, 275/2, 414/3, 414/4, 414/6, 414/
7, 415/1, 415/2, 415/3, 415/4, 415/5, 415/7, 416/1, 416/2, 416/3, 416/4, 417/1, 417/2, 418/1, 418/2, 420/5, 420/6, 421/1, 
421/2, 421/3, 422/1, 422/2, 423/2, 423/3, 424/1, 424/2, 425, 426/1, 426/2, 428, 429/1/1, 429/1/2, 429/2, 429/3, 429/4, 43
1/1, 431/3, 432/1, 451, 452, 453, 454/1, 454/2, 455/1, 455/2, 457/1 , 276/2, 473 at Village Bhugaon by M/s. Enerrgia 
Skyi Developers by M/S. ENERRGIA SKYI DEVELOPERS located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/46912
6/2024

21-165/2024-IA.III 16/05/2024
Townships/ Area Development Pr
ojects / Rehabilitation Centres (8(
b))  

3.4.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
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Deliberations of SEAC 1 :
PP stated that, the application is for expansion in EC for residential and commercial project located at Village 

Bhugaon, Taluka Mulshi, Pune. PP holds previous EC Vide No: SIA/MH/INFRA2/438829/2023 dated 7th February 
2024. PP informed that due to design change & addition of a land parcel, project is submitted for EC under Expansion 
Category. The total Construction completed at site till date is 2,30,895.62 Sq. m as per earlier EC received.

Sr. Project Details As per EC Receiv
ed dated 07.02.20
24

Proposed Expan
sion

Remarks

1. Plot Area (Sq. m) 1,49,650.00 1,55,860.00 Increased by 6,210.0
0

2. Proposed FSI Area (S
q. m)

1,40,135.01 2,08,130.93 Increased by 67,995.
92

3. Non FSI Area (Sq. m) 1,16,692.27 1,81,540.32 Increased by 64,848.
05

4. Total BUA Area (Sq. 
m)

2,56,827.28 3,89,671.25 Increased by 1,32,84
3.97

PP has received ToR on 22.03.2024 and EIA report was prepared using baseline studies carried out during 15th 
January 2023 to 15th April 2023.
The comparative statement for the project is as below:

As per EC Received dated 7th Februar
y 2024

Proposed Expansion Remark Constructi
on Status

Building 
Name

Configurati
on

Height Building 
Name

Configurati
on

Height

1 P1 + P2 + 1
2

37.70 1 P1 + P2 + 1
2

37.70 No Chang
e

Completed 
& occupie
d

--- --- --- 1A P1 + P2 + 
P3 + 13

46.00 Newly Pr
oposed

No Constr
uction initi
ated

2 P + 12 37.70 2 P + 12 37.70

2A P + 12 37.70 2A P + 12 37.70

3 P1 + P2 + 
P3 + 12

36.60 3 P1 + P2 + 
P3 + 10

36.60

4 P1 + P2 + 
P3 + 12

36.60 4 P1 + P2 + 
P3 + 10

36.60

4A P1 + P2 + 
P3 + 12

36.60 4A P1 + P2 + 
P3 + 10

36.60

5 P + 12 37.50 5 P + 12 37.50

6 P + 12 37.50 6 P + 12 37.50

P1 + P2 + 1 P1 + P2 + 17 37.70 7 37.70

No Chang
e

Completed 
& occupie
d
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2 2

8 P1 + P2 + 1
2

37.70 8 P1 + P2 + 1
2

37.70

9 P1 + P2 + 1
2

37.70 9 P1 + P2 + 1
2

37.70

11 P1 + P2 + 1
2

37.70 11 P1 + P2 + 1
2

37.70

12 Stilt + Podi
um +20

64.05 12 Stilt + Podi
um +22

66.70 Addition 
of 2 floors

Constructi
on initiated
Completed 
till stilt flo
or

13 P1 + P2 + 1
2

37.70 13 P1 + P2 + 1
2

37.70

14 P1 + P2 + 1
2

37.15 14 P1 + P2 + 1
2

37.15

15 P1 + P2 + 1
2

37.15 15 P1 + P2 + 1
2

37.15

16 P1 + P2 + 1
2

37.15 16 P1 + P2 + 1
2

37.15

18 LG + UG+ 
12

37.15 18 LG + UG+ 
12

37.15

18A LG + UG+ 
12

37.15 18A LG + UG+ 
12

37.15

No Chang
e

Completed 
& occupie
d

--- --- --- 19 Wing 
A

3P + 25 90.70

--- --- --- 19 Wing 
B

3P + 25 90.70

--- --- --- 19 Wing 
C

B + 3P + 2
5

90.70

--- --- --- 19 Wing 
D

B + 3P + 2
5

90.70

Newly Pr
oposed

No Constr
uction initi
ated

Commerci
al Buildin
g

G+3 14.9 Commerci
al Buildin
g

G+3 14.9

Hall, Gym, 
Library, sp
orts court, 
badminton 
court, Adm

Hall, Gym, 
Library, sp
orts court, 
badminton 
court, Adm

Amenities --- Amenities ---

No Chang
e

Completed 
& in opera
tion
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in office in office

Other comparative details are as follows:

Project Details As per EC Received date
d 7th February 2024

Proposed Expansion Remark

Maximum height of Bu
ilding (m)

64.05 m 90.70 m Increase by 26.65 m

No. of tenements/ shops Residential- 1,606 Nos o
f flat
Commercial shops - 32 
Nos

Residential- 2,046 Nos of 
flat
Commercial shops - 32 N
os
F & B- 1 Nos

Increase Residential flats – 44
0 Nos
Commercial Remain Same
Newly added F & B – 1 Nos.

Population Residential- 8,030 Nos
Commercial Shops- 173 
Nos

Residential- 10,230 Nos
Commercial Shops- 173 
Nos
F & B- 548 Nos

Increase Residential populati
on –2,200 Nos
Commercial Remain Same
Newly added F & B – 548 No
s.

Fresh water Requireme
nt

732 KLD 944 KLD Increase by 212 KLD

Sewage Generation 991 KLD 1,281 KLD Increase by 290 KLD

STP Capacity 1128 KLD
Existing- 3 X 282 KLD – 
846 KLD
Proposed – 1 X 282 KL
D

1,296 KLD
Existing- 3 X 282 KLD – 
846 KLD
Proposed – 1 X 450 KLD

Increase by 168 KLD

Solid waste Generation 
kg/d

Wet waste: 2,426 kg/day
Dry waste: 1,632 kg/day

Wet waste: 3,285 kg/day
Dry waste: 2,190 kg/day

Increase Wet waste: 859 kg/d
ay
Increase Dry waste: 558 kg/d
ay

OWC capacity 2,500 Kg/day 3,300 Kg/day Increase by 800 Kg/day

Power supply Connected load : 10,554.
62 kW
Demand load: 4,663.73 k
W

Connected load : 15,409.7
2 kW
Demand load: 6,664.77 k
W

Increase Connected load : 4,8
55.1 kW
Increase Demand load: 2,001.
04 kW

No. of DG Sets 2 X 160 kVA, 1 X 320 k
VA, 1 X 20 kVA

1 X 160 kVA, 2 X 320 k
VA, 1 X 20 kVA

Increase

No. of Transformer 8 X 630 kVA, 1 X 315 k
VA

11 X 630 kVA, 2 X 315 k
VA

Increase

Parking Details 4-Wheeler- 1,214 Nos
2-Wheeler- 2,427 Nos

4-Wheeler- 1,664 Nos
2-Wheeler- 3,456 Nos

Increase 4-Wheeler : 450 Nos
Increase 2-Wheeler: 1,029 No
s

PP informed that they have received NoC for water supply, drainage NoC and Fire NoC.
The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 

issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8b) b1.
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During discussion following points emerged:
1. PP to submit Certified Compliance Report (CCR), from Regional Office, MoEFCC, Nagpur.
2. PP to submit details of green areas provided along with photographs.
5. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 

Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase 
should not be drinking water.

7. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.4.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
Proposal is an expansion of existing construction project. Proposal is recommended by SEAC-3 in its 
193rd meeting for grant of Environment Clearance for total plot area of 1,55,860.00 m2, FSI area of 
2,08,130.93 m2, Non FSI area of 1,81,540.32 m2 and total BUA of 3,89,671.25 m2.
Project had received earlier Environment Clearance vide SIA/MH/INFRA2/438829/2023 dated 7th 
February 2024 for Plot Area- 1,49,650.00 Sq. m & TBUA- 2,56,827.82.00 Sq.m.
SEIAA asked PP to submit Architect Certificate regarding construction initiated on site is within BUA and 
as per configuration of earlier EC. SEIAA keeps certificate from registered architect as a proof of 
compliance of construction Initiated on site by PP is within BUA and as per configuration of earlier EC. 
PP submitted the architect certificate dated 10.09.2024.
At the outset, SEIAA asked PP whether they are in receipt of Certified Compliance Report (CCR) as 
mandated by MoEF&CC Office Memorandum dated 08.06.2022. PP submitted that, they have obtained 
the same dated 20.09.2023. SEIAA noted the same and asked PP to strictly comply with the points raised 
in the Certified Compliance Report (CCR) dated 20.09.2023.
During the meeting, SEIAA asked PP regarding the provision of RG. PP submitted that, they have 
provided mandatory RG having area of 15532.53 m2 on mother earth without any construction. SEIAA 
asked PP to submit an undertaking to that effect. PP submitted the same dated 10.09.2024.
SEIAA also asked PP to submit undertaking regarding the complying the SEAC conditions. PP submitted 
the same dated 10.09.2024.
SEIAA after deliberation decided to grant EC for-FSI-2,08,130.93 m2, Non FSI-1,81,540.32 m2, total 
BUA- 3,89,671.25 m2. (Plan approval No-BMU/CR no 1441/23-24/Mouje bhugaon/ S. No. /G. No./CTS 
No.274/1 & other dated 19.01.2024)
SEIAA after deliberation decided to grant Environment Clearance subject to compliance of following 
conditions-

1. PP has provided mandatory RG area of 15532.53m2 on mother earth without any construction. Local 
planning authority to ensure the compliance of the same.

2. PP to keep open space unpaved so as to ensure permeability of water. However, whenever paving is 
deemed necessary, PP to provide grass pavers of suitable types & strength to increase the water 
permeable area as well as to allow effective fire tender movement.

3. PP to achieve at least 5% of total energy requirement from solar/other renewable sources.
4. PP Shall comply with Standard EC conditions mentioned in the Office Memorandum issued by 

MoEF& CC vide F.No.22-34/2018-IA III dt.04.01.2019.
SEIAA Decision-
SEIAA after deliberation decided to grant Environment Clearance.

3.4.4. Recommendation of SEIAA
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Approved

3.4.5. Details of Environment Conditions

3.4.5.1. Specific

Specific

1.

1.                   PP to submit Certified Compliance Report (CCR), from Regional Office, MoEFCC, Nagpur.
2.                   PP to submit details of green areas provided along with photographs.
5.                   PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the 

Hon’ble National Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for 
construction phase should not be drinking water.

7.                   PP to provide electric charging facility by providing charging points at suitable places as per 
Maharashtra Electric Vehicle Policy, 2021.

 

3.5. Agenda Item No 5:

3.5.1. Details of the proposal

Expansion in Proposed commercial project ‘Kohinoor World Tower’ at S.No.228(P) CTS No.4758(P) & S.No.22
7/1, CTS No. 4757(P) Pimpri by Godiva properties private Limited by GODIVA PROPERTIES PRIVATE LIMI
TED located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/46934
3/2024

21-164/2024-IA.III 16/05/2024
Townships/ Area Development Projects / 
Rehabilitation Centres (8(b))  

3.5.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
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Deliberations of SEAC 1 :
PP stated that, the application is for commercial project located at S.No.228(P) CTS No.4758(P) & S.No.227/1, 

CTS No. 4757(P) Pimpri Pune.
PP has received ToR on 22.03.2023 and EIA report was prepared using baseline studies carried out during 

15.10.2023 to 15.01.2024.
PP informed that the Project has been granted Environmental Clearance EC Identification No. - 

EC23B038MH190277 dated 18th May 2023 for Plot area = 33,026.93 m2,FSI area – 60,389.00 m2 NON FSI area = 
30,214.73 m2 Total BUA = 90,603.95 m2. Now, due to change in design, the project is submitted for expansion in 
Environmental Clearance.

Sr. Project Details As per EC Received 
dated 18th May 2023

Proposed Exp
ansion

Remarks

1 Plot Area (Sq.m) 33,026.93 33,026.93 Same

2 Proposed FSI Are
a (Sq.m)

79,242.57 sq.m (restri
cted for 60,389.00 sq.
m)

1,48,566.52 Increased by 88,
177.52 m2

3 Non FSI Area (S
q.m)

66,443.09 sq.m (restri
cted for 30,214.73 sq.
m)

83,362.87 Increased by 53,
148.14 m2

4 Total BUA Area 
(Sq.m)

1,45,685.66 sq.m (rest
ricted for 90,603.95 s
q.m)

2,31,929.39 Increased by 1,4
1,325.44 m2

As per EC Received dated 18th May 
2023

Proposed Expansion

Buildi
ng Na
me

Configura
tion

Heigh
t
in mts

Building N
ame

Configura
tion

Heigh
t
in mt
s.

Remark Constructio
n Status

Tower 
1

2B+RG+R
L1+3P+12

65.80 Tower 1 2B+RG+R
L1+3P+12

65.80 Remains Sa
me

Construction 
Completed

Tower 
2

2B+RG+R
L1+3P+12

65.80 Tower 2 2B+RG+R
L1+3P+12

65.80 Remains Sa
me

Construction 
Completed

Tower 
3

2B+RG+R
L1+3P+12

65.80 Tower 3 2B+RG+R
L1+3P+12

65.80 Remains Sa
me

Construction 
Completed

Tower 
4

B+3P+11 53.95 Tower 4 B1+B2+
G+3P+21

102.1
5

Increased b
y 11 Floor

Construction 
not initiated

Tower 
5

B+3P+11 53.95 Tower 5 B1+B2+
G+3P+21

102.1
5

Increased b
y 11 Floor

Construction 
not initiated

Club 
House

G+2 11.91 Club House G+2 11.91 Remains Sa
me

Construction 
Completed

The comparative statement for the project is as below:

As per EC Received dated 18th 
May 2023 and revalidation of E

Project Details Proposed Expansion Remark
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C

No. of offices/ sho
ps

Total = 571 Nos
• Commercial offices – 536 nos.
• shops – 34 nos.
• Restaurant 1 No.

Total = 513 Nos.
• Commercial offices – 4

83 nos.
• Shops - 30 Nos

Commercial Decreased by 58 
Nos
• offices Decreased by 53 No

s
• shops : Decreased by 4 Nos
• Restaurants Removed

Population Commercial Population 16,497 
users

Commercial Population 1
8,998 users

Increased by 2,501 nos.

Total Water Requi
rement

747 KLD 823 KLD Increased by 76 KLD

Sewage Generatio
n

632 KLD 673 KLD Increased by 41 KLD

STP Capacity 635 KLD 800 KLD Increased by 165 KLD

Solid waste Gener
ation kg/d

Dry waste – 2,488 kg/day
Wet waste –1,681 kg/day
STP sludge – 32 kg/day

Dry waste – 2,556 kg/day
Wet waste – 1,958 kg/da
y
STP sludge – 70 kg/day

Increased by 68 kg/day
Increased by 277 kg/day
Increased by 38 kg/day

Power supply Connected load – 14,502 KW Connected load – 22,679.
88 kW

Increased by 8,177 KW

PP informed that Aviation NoC is not applicable for the project. PP has received site elevation certificate on 
02.07.2024.

PP has received Fire NoC for Tower 4 and 5 on 28.02.2024, and for Tower 1,2,3 on 20.12.2021. PP has 
received drainage NoC on 24.05.2024. PP has received garden NoC on dt. 11.08.2020.

PP informed that there are some existing structures at proposed Tower 4 and 5 and the same will be 
demolished.

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b1.
During discussion following points emerged:

1. The Committee observed that Item no. 6 of Common Application Form (CAF) indicates Additional Area 
Proposed as 33026.93 Ha which is incorrect. PP to submit corrected CAF.

2. PP to submit Certified Compliance Report (CCR), from Regional Office, MoEFCC, Nagpur.
3. PP to submit details of offsite plantation.
4. PP to submit swept path analysis report and evacuation time calculations.
7. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 

Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase 
should not be drinking water.

9. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.5.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
PP was absent for the meeting and hence deferred.
SEIAA Decision-
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Deferred.

3.5.4. Recommendation of SEIAA

Deferred for PP not attending the meeting

 

3.6. Agenda Item No 6:

3.6.1. Details of the proposal

Residential project ‘Welworth Purnam’ at S. no. 282/2, Maan, Pune by Grow India Realcon LLP by GROW IND
IA REALCON LLP located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/468974/20
24

SIA/MH/INFRA2/468974/20
24

16/05/2024
Building / Construction (8(
a))  

3.6.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
Deliberations of SEAC 1 :
Deliberations:

PP stated that, the application is for residential project located at S. no. 282/2, Maan, Pune with configuration 
as S + 21 floors and Club House.

PP informed that the project has received 4 sanctions:
1. BMU/CRNO.618/20-21 in the year 2021 for P + 9 floors
2. BMU/CRNO.378/21-22 in the year 2021 for P + 10 floors
3. BMU/CRNO.1174/21-22 in the year 2022 for P + 13 floors
4. BMU/CRNO.2112/23-24 in the year 2024 for P + 21 floors

PP further informed that the construction was initiated on site as per Sanction no. 1 (TBUA – 12,346.06 m2), 
Sanction no. 2 (TBUA – 13,763.33 m2) and Sanction no. 3 (TBUA – 17,236.69 m2) as the construction area was not 
exceeding of 20,000 sqm and hence did not fall under purview of EIA notification 2006. Transit Oriented Development 
(TOD) rules came into existence from 10.10.2022 and became applicable to the project site sine year 2024, hence the 
potential of the project is now exceeding TBUA of 20,000 sqm, and therefore the project attracts Environmental 
Clearance under the EIA Notification 2006.

PP informed that Aviation NoC is not applicable for the project.
The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 

issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

6. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

8. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.6.3. Deliberations by the SEIAA in current meetings
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Deliberation in SEIAA-
PP was absent for the meeting and hence deferred.
SEIAA Decision-
Deferred.

3.6.4. Recommendation of SEIAA

Deferred for PP not attending the meeting

 

3.7. Agenda Item No 7:

3.7.1. Details of the proposal

Expansion of Proposed Commercial and SRA building project at final plot 560, CTS no 1197, Bhamburda, F.C. 
Road, Shivajinagar, Pune by M/s Palash Realtors LLP. by M/S PALASH REALTORS LLP. located at PUNE,M
AHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/470044/2
024

SIA/MH/INFRA2/470044/2
024

17/05/2024
Building / Construction (8(
a))  

3.7.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
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Deliberations of SEAC 1 :
PP stated that, the application is for Expansion of residential project located at Final plot 560, CTS no 1197, 

Bhamburda, F.C. Road, Shivajinagar, Pune. The PP holds earlier Environmental Clearance Identification no. 
EC22B038MH190135 & File No. - SIA/MH/MIS/229975/2021 dated 13.03.2022 for the total construction built up area 
of 31709.45 Sq. m (FSI- 20787.36 Sq. m + NON FSI – 10922.09 Sq. m).

Now PP have applied for Vertical Expansion of Environmental Clearance on 20.04.2024 for total construction 
built up area of 50246.17 sq. m (FSI 37955.48 sq. m +Non FSI 12290.69 sq. m). PP informed that total constructed area 
is 26258.97 sq. mt. (FSI 16140.46 +Non FSI 10118.51) as per earlier EC.
The comparative statement for the project is as below:

Building Config. as per earlier 
EC

Proposed Modification/
Expansion in EC

Remarks Construction Stat
us

Bldg A(Comm/sale)- Basement 
1+Basement 2+ LG+UG1+UG
2+1st Floor+2nd Floor Parkin
g+ 15 Floors (Ht- 75.65 m)

Bldg A(Comm/sale)- Basement 
1+Basement 2+ LG+UG1+UG
2+33 Floors (Ht- 158.25 m)

Vertical expansion on
ly
Increased 16 floors

Completed till 10 
floors

Bldg B(Rehab/SRA)- Stilt+1st 
Floor Parking+2nd Floor Parkin
g+ 10 Floors (Ht-39.45 m)

Bldg B(Rehab/SRA)- Stilt+1st 
Floor Parking+2nd Floor Parkin
g+ 14 Floors (Ht-50.85 m)

Vertical expansion on
ly
Increased 04 floors

Completed till 10 
floors

Sr. Particulars As per earlier EC (Areas in m2) Proposed Modification (Areas in m2)

1 Total Plot area 3454.99 3454.99

2 Deductions 308.08 (Road widening) 308.08 (Road widening)

3 Net Plot Area 3146.91 3146.91

4 FSI area 20787.36 37955.48

5 Non FSI area 10922.09 12290.69

6 Total BUA 31709.45 50246.17

7 No. of buildings with its 
configuration

Bldg A(Comm/sale)- Basement 
1+Basement 2+ LG+UG1+UG2+1
st Floor+2nd Floor Parking+ 15 Fl
oors
(HEIGHT- 75.65 M)
Bldg B(Rehab/SRA)- Stilt+1st Flo
or Parking+2nd Floor Parking+ 10 
Floors (Ht-39.45 m)

Bldg A(Comm/sale)- Basement 1+Ba
sement 2+ LG+UG1+UG2+33 Floors
(HEIGHT- 158.25 m)
Bldg B(Rehab/SRA)- Stilt+1st Floor 
Parking+2nd Floor Parking+ 14 Floor
s (Ht-50.85 m)

9 No. of tenements & Pop
ulation

SRA - Residential : 77 Commerci
al: shops/Offices
Population :
Residential –385 Commercial – 2
737

SRA - Residential :108 Commercial : 
shops/Offices
Population :
Residential –540 Commercial – 3579

10 Water requirement Fresh water : 103.07 KLD
Flushing water : 72.06 KLD
Gardening water : 2 KLD
Swimming pool : 00
Total water requirement : 177.13 
KLD

Fresh water : 143.60 KLD
Flushing water : 94.96 KLD
Gardening water : 2 KLD
Swimming pool : 00
Total water requirement : 240.56 KL
D
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11 Waste water generation 
& STP provided

Waste water generation : 157.63 K
LD
STP capacity : 125 KLD, 60 KLD
STP technology : MBBR

Waste water generation : 214.70 KLD
STP capacity : 150 KLD, 70 KLD
STP technology : SBT. ( Soil Bio Tec
hnology)

12 Rain water Harvesting Pits- 3 No.
Size- 1.50 M. X 1.50 M. X 1.50 
M

Pits- 3 No.
Size- 1.50 M. X 1.50 M. X 1.50 M

13 UGT Fire Tank- 250 KLD
Domestic Tank- 94 KLD

Fire Tank- 250 KLD
Domestic Tank- 216 KLD

14 Solid waste generation, 
STP Sludge & OWC ca
pacity

Wet – 389.20 kg/day
Dry – 487.55 kg/day
Ewaste- 8.02 kg/day
STP Sludge : 14 kg/day
OWC capacity- 325 kg/day & 125 
kg/day

Wet – 520 kg/day
Dry – 644.85 kg/day
Ewaste- 16.18 kg/day
STP Sludge : 21 kg/day
OWC capacity- 375 kg/day & 175 kg/
day

15 Green Belt Developmen
t

Total RG area :.NA
Existing Trees : 00
Proposed trees: 40 no.

Total RG area :.NA
Existing Trees : 00
Proposed trees: 40 no.

16 Traffic Management Cars- 373 nos. Cars- 391nos.

17 Energy Connected load : 3785 KW
Maximum demand : 2461 KW
DG set : 2 x 750 KVA
No. of transformer : 3 x 1000 KV
A+1 x315 KVA
% saving – 17. 37 %

Connected load : 5174 KVA
Maximum demand : 3565 KVA
DG set : 3 x 1250 KVA, 1 x 320 KV
A
No. of transformer :2 x 1000 KVA, 1 
x1250 KVA, 1 x 315 KVA
% saving – 19.58 %

PP informed that IoD is received on dt. 14.06.2024 and Aviation NoC is not applicable, however, site elevation 
certificate is received on 24.07.2024. PP stated that, Regional Office, MoEFCC, Nagpur has visited the site and 
Certified Compliance Report (CCR), is received on 28.05.2024.

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

4. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

6. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

 

3.7.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
Proposal is an expansion of existing construction project. Proposal is recommended by SEAC-3 in its 
193rd meeting for grant of Environment Clearance for total plot area of 3,454.99 m2, FSI area of 37,955.48 
m2, Non FSI area of 12,290.69 m2 and total BUA of 50,246.17 m2.
Project had received earlier Environment Clearance vide EC identification no EC22B038MH190135 (File 
No. - SIA/MH/MIS/229975/2021), dated 13.03.2022 for the total BUA of 31709.45 Sq. m (FSI- 20787.36 
Sq. m + NON FSI – 10922.09 Sq. m).
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SEIAA asked PP to submit Architect Certificate regarding construction initiated on site is within BUA and 
as per configuration of earlier EC. SEIAA keeps certificate from registered architect as a proof of 
compliance of construction Initiated on site by PP is within BUA and as per configuration of earlier EC. 
PP submitted the architect certificate dated 12.09.2024.
At the outset, SEIAA asked PP whether they are in receipt of Certified Compliance Report (CCR) as 
mandated by MoEF&CC Office Memorandum dated 08.06.2022. PP submitted that, they have obtained 
the same dated 28.05.2024. SEIAA noted the same and asked PP to strictly comply with the points raised 
in the Certified Compliance Report (CCR) dated 28.05.2024.
During the meeting, SEIAA asked PP regarding the provision of RG. PP submitted that, as their plot area 
is less than 0.4 Ha, mandatory RG is not applicable to their project as per provisions of UDCPR. SEIAA 
noted the same and asked PP to submit an undertaking to that effect. PP submitted the same dated 
12.09.2024.
SEIAA also asked PP to submit undertaking regarding the complying the SEAC conditions. PP submitted 
the same dated 12.09.2024.
SEIAA further observed that, PP has not obtained the CFO NOC. PP submitted that, they are in final stage 
of obtaining CFO NOC and requested authority to allow them few days’ time to submit the same. SEIAA 
noted the same. PP submitted the CFO NOC dated 03.10.2024 for Building A up to height 149.95 m & for 
Building B up to height 50.85 m. SEIAA decided to restrict the height of building A up to 149.95 m as per 
CFO NOC.
SEIAA after deliberation decided to grant EC for-FSI-37955.48 m2, Non FSI-12290.69 m2,total BUA- 
50,246.17 m2. (Plan approval No-SRA/1494, dated-14.06.2024)
SEIAA after deliberation decided to grant Environment Clearance subject to compliance of following 
conditions-

1. PP submitted that, as their plot area is less than 0.4 Ha, mandatory RG is not applicable to their 
project as per provisions of UDCPR. Local planning authority to ensure the validity of the same.

2. This EC is restricted for Building A up to height 149.95 m only as per CFO NOC.
3. PP to keep open space unpaved so as to ensure permeability of water. However, whenever paving is 

deemed necessary, PP to provide grass pavers of suitable types & strength to increase the water 
permeable area as well as to allow effective fire tender movement.

4. PP to achieve at least 5% of total energy requirement from solar/other renewable sources.
5. PP Shall comply with Standard EC conditions mentioned in the Office Memorandum issued by 

MoEF& CC vide F.No.22-34/2018-IA III dt.04.01.2019.
SEIAA Decision-
SEIAA after deliberation decided to grant Environment Clearance.

3.7.4. Recommendation of SEIAA

Approved

3.7.5. Details of Environment Conditions

3.7.5.1. Specific

Specific

1.

4.       PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble 
National Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction 
phase should not be drinking water.

6.       PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra 
Electric Vehicle Policy, 2021.
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3.8. Agenda Item No 8:

3.8.1. Details of the proposal

Proposed Commercial Project "Antaaya" at Survey No. 28/3B/2(P), Balewadi, Taluka- Haveli, Pune by Akruti E
state Developer LLP by AKRUTI ESTATE DEVELOPER LLP located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/469149/2
024

SIA/MH/INFRA2/469149/2
024

18/05/2024
Building / Construction (8(
a))  

3.8.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
Deliberations of SEAC 1 :

PP stated that, the application is for commercial project located at Survey No- 28/3B/2(P), Balewadi, Tal: 
Haveli, Pune.

PP informed that initially, total plot area was 1000 m2. and plot potential was below 20,000 m2. total built up 
area, accordingly PP has constructed Bldg. A, sanctioned obtained from PMC vide sanction no. CC/1016/22 dated 
19/07/2022 and revised sanction obtained from PMC vide sanction No CC/2403/22 dated 12/12/2022. Further, part 
completion certificate obtained of Bldg. A from PMC vide letter no. CCC/0633/23 dated 21/09/2023. As of now, 
constructed total built up area on site is 6418.30 m2 (FSI: 3418.30 m2 + Non FSI: 3000 m2.M.) for Bldg. A.

Subsequently, PP have acquired additional adjacent plot of 2000 m2, hence total project plot area is 3000 m2 
and plot potential increased more than 20,000 m2. hence applied for EC for total plot area 3000 m2 and total built up 
area 36,841.53 m2 (FSI: 22,225.62 m2 + Non FSI: 14,615.91 m2.).

PP has received NoC for water supply vide letter dt. 28.03.2024, drainage NoC vide letter dt. 27.03.2024, Fire 
NoC vide letter dt. 25.07.2023, garden NoC vide letter dt. 21.03.2024 and sile elevation certificate vide letter dt. 
01.02.2024.

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

3. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

5. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

 

3.8.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
During the meeting, SEIAA observed that, Hon’ble NGT (CENTRAL ZONE BENCH, BHOPAL) in 
Original Application No. 93/2024(CZ) has passed the following order on 09th August, 2024. The operative 
part of the same is as –
“..41. Accordingly, we direct the MoEF&CC to strictly enforce the notification dated 14.09.2006 attached 
to Category 8 in the note general conditions and we direct the MoEF&CC to appraise all those building 
and construction projects that are located in whole or in part within 5 km. of
the protected area notified under the Wildlife (Protection) Act, 1972, critically polluted areas and severely 
polluted areas as identified by the CPCB, eco-sensitive areas notified under Section 3(2)of the 
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Environment (Protection) Act, and the projects located at inter-state boundaries as
Category A projects and to be appraised by the central level by the Sectoral Expert Appraisal Committee.
42. The MoEF&CC is directed to strictly comply the notification or to make a clarity by issue of 
notification. The copy of the order be communicated the MoEF&CC for clarification and issue of 
necessary notification or to comply the EIA, Notification, 2006 in letter and spirit…”
As the project is located in whole or in part within 5 km. of the protected area notified under the Wildlife 
(Protection) Act, 1972/critically polluted areas and severely polluted areas as identified by the CPCB/ eco-
sensitive areas notified under Section 3(2)of the Environment (Protection) Act/ the projects located at 
inter-state boundaries. SEIAA after deliberation decided to defer the proposal in the view of above order of 
Hon’ble NGT.
SEIAA Decision-
SEIAA after deliberation decided to defer the proposal.

3.8.4. Recommendation of SEIAA

Deferred for ADS

 

3.9. Agenda Item No 9:

3.9.1. Details of the proposal

"Tej Elevia” by M/s Tejraj Realtors LLP, At S. No.72/4, 73(PART), 74+75/2/1, Plot No 31+32, Baner, Tal. - Have
li, Dist. – Pune, Maharashtra by TEJRAJ REALTORS LLP located at PUNE,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/465474/2
024

SIA/MH/INFRA2/465474/2
024

19/05/2024
Building / Construction (8(
a))  

3.9.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
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Deliberations of SEAC 1 :
PP stated that, the application is for expansion of residential and commercial project located at S.No. 

72/4,73(Part), 74 + 75/2/1, Plot No. 31 + 32 at Baner, Taluka-Haveli, Pune. PP holds previous ECs received vide dt. 25-
03-2020 and 18-06-2022.

PP has received garden NoC vide letter dt. 03.01.2019 and Fire NoC for wing C1 and D vide letter dt. 
27.05.2024, Aviation NoC dt. 05.04.2021.

PP informed that the Landscape area will be 1092.08 m2. 63 trees are existing on site in that 26 trees to be 
transplanted, 13 trees to be cut and remaining 24 trees retain. Planting 113 Nos. of trees proposed to be planted and 573 
Nos. of trees proposed to be planted against cutting and transplanting out-side.
The comparative statement for the project is as below:

Details EC22B038MH110475 received o
n dated 18/06/2022
EC received for BUP - 80647.91 
m2

Proposed Revised Plan Difference in 2
019 EC and Pr
oposed applicat
ion

Total P
lot Are
a

8089.13 m2 11389.13 m2 Total Plot increased 
by 3300 m2

Prop
osed 
Built 
Up Ar
ea

BUP area: 80647.91 m22

( FSI 45115.16 m2 + NON FSI 3
5532.75 m2)

BUP Area: - 1,28,775.19 m2

( FSI 75957.19 m2 + NON FSI 5281
8.00 m2 )

BUP increased by Ar
ea: 48127.28 m2

(FSI- increased by 3
0842.03 m2 + Non 
FSI- increased by 17
285.25 m2)

Total No of Buildings - 05 Nos Total No of Buildings-06 Nos Addition of C1 wing

Buildi
ng na
me

configu
ration

Heig
ht

Building 
name

configur
ation

Height Changes Constructi
on Status

Wing 
A

2B+L
G+UG+
4P+26 

FL

109.1
0 m

Wing A 2B+LG+
UG+4P+2
9 FL+ RE
CREATI
ONAL

118.4
0 m

Incre
ased 
by 3 
Floor
s

2B+LG+U
G+4P+25
FL Compl

eted

Wing 
B

2B+L
G+UG+
4P+26 

FL

104.6
0 m

Wing B 2B+L
G+UG+
4P+29 

FL

113.9
0 m

Incr
ease
d by 
3 Flo
ors

2B+LG+U
G+4P+03

FL Comple
ted

Wing 
C

2B+L
G+UG+
4P+26 

FL

104.6
0 m

Wing C 2B+L
G+UG+
4P+29 

FL

113.9
0 m

Incre
ased 
by 3 
Floor
s

2B+LG+U
G+4P FL

Completed

- - - Wing C
1

2B+L
G+UG+
4P+29 

FL
RECRE
ATION

AL

118.4
0 m

Additio
n of Win
g C1

Not yet Sta
rted

Buildi
ng Con
fig.
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Wing 
D

(Resid
ential 
& Co
mmer
cial)

2B+L
G+UG+
4P+20 

FL

89.90 
m

Wing 
D (Only co
mmercial)

2B+L
G+UG+
21 FL

85.3
0 m

Residenti
al delete
d only co
mmercial 

wing

Not yet Sta
rted

A1 Str
ucture

P +1 FL 3.05 
m

A1 Stru
cture

P+2 FL 9.00 
m

Incre
ased 
by 1 
Floor
s

Not yet Sta
rted

Details EC22B038MH110475 rec
eived on dated 18/06/2022
EC received for BUP - 806
47.91 m2

Proposed Revised Plan Difference in 2019 EC and Propose
d application

Total Tenement
s

Residential Flats: 391 No
s.,
Commercial : Shops - 1
7 Nos., offices 20 Nos.

Residential Flats: 465 Nos.,
Commercial: Shops 24 N
os., offices 147 Nos.

Tenements increas
ed by Flats – 74 No
s.
Shops – 07 nos.
Offices - 127 Nos.

Occupancy Residential Users: 1955 
Nos. Commercial Users: 
636 Nos. Total Users:- 2
591 Nos.

Residential Users: 232
5 Nos. Commercial U
sers: 3981 Nos.
Total Occupancy of the proje
ct 6306 Nos

Residential Users: Increased by37
0 Nos. Commercial Users Increase
d by 3345 Nos
Total Users: Increased by 3715 No
s.

Water Quantity Total Water Requirement 
– 308.99 m3/day Fresh W
ater Requirement – 193.2
9 m3/day

Total Water Requirement - 5
05.33 m3/day Fresh Water R
equirement – 310.57 m3/day

Total Water Requirement increase
d by –
196.34 m3/day
Fresh Water Requirement increased 
by -
117.28 m3/day

STP Details STP : 275.00 m3/day
Sewage generation – 268.
33 m3/day

STP : 420.00 m3/day
Sewage generation – 419.04 
m3/day

STP Capacity increased 145 m3/da
y Sewage generation increased by 
150.71 m3/day

OWC Details OWC – 700.00 Kg/Day
Wet Waste- 650.00 Kg/
Day Dry Waste- 486.00 
Kg/Day

OWC: 1100 Kg/Day
Wet Waste – 1096 Kg/Day 
Dry Waste –1062 Kg/Day

OWC Capacity increased by 400 
Kg/day Wet Waste increased by : 4
46 Kg/Day Dry Waste increased b
y : 576 Kg/Day

Transformer: 630 KVA 
X 04 Nos. DG Set: 750 
KVA x 01 No.

250 KVA x 01 No.

Transformer: 1000 KVA x 
04 Nos. DG Set: 800 KVA 
x 01 No.
1010 KVA x 02 Nos.

Transformer increased by 1000 K
VA x 04 Nos.
DG Set-Capacity increased by
50 KVA x 01 No. & 760 KVA x 0
2 Nos.

UGT – Domestic Increased by :13.
33m3 Flushing increased by : 131.
00 m3 Fire increased by : 536.00 
m

Services

UGT – Domestic : 304.0
0 m3 Flushing : 116.00 m
3 Fire : 350.00 m3

UGT – Domestic : 317.33 m
3 Flushing : 247.00 m3 Fire 
: 886.00 m3
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Rainwater harve
sting pit no.

3

Parking Details Total RWH pit – 04 Nos. Total RWH pit – 06 Nos. Total RWH pit – Increased by 02 
Nos.

Cars: 479 Nos. Scooters: 3
20 Nos.
Total Parking Area Provid
ed : 30145 m2

Cars: 662 Nos. Scooters: 7
80 Nos.
Total Parking Area Provi
ded : 35000.00 m2

Cars : Increased by 183 Nos Sco
oters : Increased by 460 Nos
Total Parking Area Increased by 
4855.00 m2

PP indicated construction carried out as per previous EC as below:

Constructed Work Area 
(sq.m)

Proposed 
Building

Proposed
Configuratio
n of Building

Sr. No.
Name of th
e Building

As per previ
ous EC

Construction 
Status

FSI Area
NON-FSI 

Area

1

Wing A 2B+LG+U
G+4P+26 FL

2B+LG+U
G+4P+25 FL 
Completed

12510.75 
m2

8603.64 m
2

Wing A 2B+LG+U
G+4P+29 F
L+RECREA

TIONAL

2
Wing B 2B+LG+U

G+4P+26 FL
2B+LG+U

G+4P+03 FL 
Completed

1126.87 
m2

8678.76 m
2

Wing B
2B+LG+U

G+4P+29 FL

3
Wing C 2B+LG+U

G+4P+26 FL
2B+LG + U
G+ 4P FL
Completed

-
7910.24 m

2

Wing C
2B+LG+U

G+4P+29 FL

4

Wing C1

-
Not yet Start

ed
- -

Wing C1 2B+LG+U
G+4P+29 FL 
RECREATI

ONAL

5
Wing D 2B+LG+U

G+4P+20 FL
Not yet Start

ed
- -

Wing D 2B+LG+U
G+21 FL

6
A1 Structur

e
P +1 FL

Not yet Start
ed

- -
A1 Struct

ure
P+2 FL

7

Services (S
TP, OWC, 
Transforme
r, DG & U

GT)

Not yet instal
led

- -

Total
13637.62 

m2
25192.64

m2

Total Constructed Built-up Area 38830.26 m2

PP stated that, Regional Office, MoEFCC, Nagpur has visited the site and Certified Compliance Report (CCR), 
from Regional Office, MoEFCC, Nagpur is received on 17.04.2024.

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
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The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

4. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

6. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.9.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
PP was absent for the meeting and hence deferred.
SEIAA Decision-
Deferred.

3.9.4. Recommendation of SEIAA

Deferred for PP not attending the meeting

 

3.10. Agenda Item No 10:

3.10.1. Details of the proposal

Proposed Group Housing Scheme Project at KH. No. – 56/2-3, P.H. No.–38, Mouza–Beltarodi, Tah–Nagpur (Gra
min), Dist.–Nagpur, Maharashtra, by M/s. Maxx Builder & Developers by M/S. MAXX BUILDER & DEVELOP
ERS located at NAGPUR,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/470941/2
024

SIA/MH/INFRA2/470941/2
024

20/05/2024
Building / Construction (8(
a))  

3.10.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :25/07/2024 
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Deliberations of SEAC 1 :
PP stated that, the application is for residential project located at KH. No. – 56/2-3, P.H. No.–38, 

Mouza–Beltarodi, Tah–Nagpur (Gramin), Dist.–Nagpur.
The Proposed Project is a Group Housing Scheme Project, being developed as per Unified Development 

Control & Promotion Regulations (UDCPR 2020). The proposed project consists of 4 numbers of Buildings, 1 
Residential Building (Wing A, B & C), 1 Club House & 2 Bungalows. The Project site is having connectivity through 
the existing 12m wide road which is connected to 24 m road Beltarodi road (DP road).

PP has received NoC for water supply vide letter dt. 05.04.2024, drainage NoC vide letter dt. 05.04.2024, 
Aviation NoC vide letter dt. 08.08.2023

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

4. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

6. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

Decision: - After deliberation, Committee decided to recommend the proposal for Environmental Clearance to 
SEIAA, subject to compliance of above points.

 

3.10.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
Proposal is a new construction project. Proposal is recommended by SEAC-3 in its 193rd meeting for grant 
of Environment Clearance for total plot area of 16,200 m2, FSI area of 51,667.184 m2, Non FSI area of 
13,818.036 m2 and total BUA of 65,485.220 m2.
During the meeting, SEIAA asked PP regarding the provision of RG. PP submitted that, they have 
provided mandatory RG having area of 1620.024 m2 on mother earth without any construction. SEIAA 
asked PP to submit an undertaking to that effect. PP submitted the same dated 09.09.2024.
SEIAA also asked PP to submit undertaking regarding the complying the SEAC conditions. PP submitted 
the same dated 09.09.2024.
SEIAA after deliberation decided to grant EC for-FSI-51,667.184 m2, Non FSI- 13,818.036 m2,total 
BUA-65,485.220 m2. (Plan approval No-NPBP/TPD/1899, dated-18.01.2024)
SEIAA after deliberation decided to grant Environment Clearance subject to compliance of following 
conditions-
1. PP has provided mandatory RG area of 1620.024 m2 on mother earth without any construction. 

Local planning authority to ensure the compliance of the same.
2. PP to keep open space unpaved so as to ensure permeability of water. However, whenever paving 

is deemed necessary, PP to provide grass pavers of suitable types & strength to increase the 
water permeable area as well as to allow effective fire tender movement.

3. PP to achieve at least 5% of total energy requirement from solar/other renewable sources.
4. PP Shall comply with Standard EC conditions mentioned in the Office Memorandum issued by 

MoEF& CC vide F.No.22-34/2018-IA III dt.04.01.2019.
5. SEIAA after deliberation decided to grant EC for-FSI-51,667.184 m2, Non FSI- 13,818.036 

m2,total BUA-65,485.220 m2. (Plan approval No-NPBP/TPD/1899, dated-18.01.2024)
SEIAA after deliberation decided to grant Environment Clearance.

3.10.4. Recommendation of SEIAA

Approved
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3.10.5. Details of Environment Conditions

3.10.5.1. Specific

Specific

1.

4.       PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble 
National Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction 
phase should not be drinking water.

6.       PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra 
Electric Vehicle Policy, 2021.

 

3.11. Agenda Item No 11:

3.11.1. Details of the proposal

Proposed Residential & Commercial project at S. no. 89/1A/1 (Part) and 89/1A/2 (Part), Village Tathawade, Tal . 
Mulshi, Pune by M/s. Vision Ventures & M/s. Goldstone Structures. by vision ventures located at PUNE,MAHAR
ASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/471571/2
024

SIA/MH/INFRA2/471571/2
024

20/05/2024
Building / Construction (8(
a))  

3.11.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :26/07/2024 
Deliberations of SEAC 1 :

PP stated that, the application is for residential and commercial project located at S. no. 89/1A/1 (Part), 89/1A/2 
(Part), Tathawade, Pune.

The PP holds previous EC vide letter no. SEIAA-EC-0000000320 dated 01.06.2018 for entire plot having plot 
area of 28200 sq. m. PP informed that by the time of EC granted, the subdivision of plot has been approved by PCMC 
vide sanction no. BP/Tathawade/27/2018 dated 02.06.2018 and subsequently plot was subdivided in three parts.

PP has now submitted the application for EC for one of the sub-divided plot in fresh category under the 
ownership of M/s. Vision Ventures and M/s. Goldstone structure for total plot area of 6047.11 sq. m.

The Committee noted that the previous EC is not yet surrendered or amended to take effects of subdivision 
hence the current application cannot be considered for appraisal.
Decision: - After deliberation, Committee decided to reject the proposal for grant of Environmental Clearance to 
SEIAA.

 

3.11.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
SEAC in its meeting referred the proposal for rejection, SEIAA decided to reject the proposal.
SEIAA Decision-
SEIAA decided to reject the proposal.
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3.11.4. Recommendation of SEIAA

Reject

 

3.12. Agenda Item No 12:

3.12.1. Details of the proposal

Proposed Residential & Commercial Project “Vision 24 Degree” at S. No. 143/1, Wadmukhwadi, Taluka-Haveli, 
Pune by M/s. Vision Creative Enterprise LLP. by VISION CREATIVE ENTERPRISE LLP located at PUNE,MA
HARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/471839/2
024

SIA/MH/INFRA2/471839/2
024

20/05/2024
Building / Construction (8(
a))  

3.12.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :26/07/2024 
Deliberations of SEAC 1 :

PP stated that, the application is for residential and commercial project located at S. No. 143/1, Wadmukhwadi, 
Taluka Haveli, Pune. PP proposes to build 3 buildings A, B and of configuration 2B+G+21 floors each with 66.6 m 
height.

PP informed that IOD Sanction Plan Received, Consent for the water from PCMC Received dated 04.03.2024, 
Consent for the drainage from PCMC is received dated 01.03.2024, Provisional Fire NOC for entire project Received 
dated 25.04.2024 and Garden NOC is Received on dated 25.06.2024. PP informed that Aviation NOC is not required 
and Site elevation certificate received dated 29.04.2024

The case was discussed on the basis of the documents submitted and presentation made by the proponent. All 
issues relating to environment, including air, water, land, soil, ecology, biodiversity and social aspects were examined. 
The proposal is appraised as category 8(a) b2.
During discussion following points emerged:

5. PP to ensure to achieve the standard parameters of the treated sewage as per order issued by the Hon’ble National 
Green tribunal on 30.04.2019. PP to ensure that, the water proposed to be used for construction phase should 
not be drinking water.

7. PP to provide electric charging facility by providing charging points at suitable places as per Maharashtra Electric 
Vehicle Policy, 2021.

 

3.12.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
PP was absent for the meeting, hence deferred.
SEIAA Decision-
Deferred.

3.12.4. Recommendation of SEIAA

Deferred for PP not attending the meeting
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3.13. Agenda Item No 13:

3.13.1. Details of the proposal

Amendment and Expansion in EC for Proposed Residential cum commercial project with SRA scheme at plot be
aring CTS No. 410 C/1(pt) & 446 C/2 (Pt) at Relief Road, Oshiwara, Andheri, Mumbai, Maharashtra by Gajaan
an Property Developers Private Limited. by GAJAANAN PROPERTY DEVELOPERS PRIVATE LIMITED loc
ated at MUMBAI SUBURBAN,MAHARASHTRA

Proposal For Fresh EC

Proposal No File No Submission Date Activity 
(Schedule Item)

SIA/MH/INFRA2/4837
55/2024

21-150/2024-IA.III/SIA/MH/
INFRA2/483755/2024

25/06/2024
Townships/ Area Development Pr
ojects / Rehabilitation Centres (8(
b))  

3.13.2. Deliberations by the committee in previous meetings

Date of SEAC 1 :01/08/2024 
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Deliberations of SEAC 1 :
Deliberation: -
During deliberations, PP informed that, the proposed site is under jurisdiction of MCGM and SRA is a 
planning authority. The proposed project is under regulation 33(10) of DCPR 20234. The project had 
obtained earlier Environmental Clearance (EC) vide No. EC23B039MH117201 dated 09.01.2023. The 
proposal was earlier considered in th e182nd meeting of SEAC-2 wherein it is mentioned that, at that 
time PP initiated construction on site and construction of Rehab Building 1 & 2 was completed up to 8th 
floors and as per circular dated 21.04.2015 of Environment Department, the construction carried out was 
less than 20,000 sq.mt. of rehab building and may not be considered as violation of EIA Notification, 
2006. Hence SEAC-2 appraised the proposal and recommended for the grant of EC to the SEIAA. 
Thereafter the SIEAA considered the proposal in their meeting and decided to grant the EC. PP further 
informed that, they have obtained certified compliance of their earlier EC from the Regional Office of 
MoEF&CC, Nagpur addressed tp the Member Secretary, SEIAA vide letter dated 10.04.2024 where in it 
was mentioned that; “PP has commenced construction of Rehab building without obtaining EC which is 
a violation. It is therefore requested thar necessary action as per Environment (Protection) Act, 1986 for 
EC violation may be taken…” The inspection report Part-4 also mentions due to increased FSI in revised 
LOI vertical expansion of Rehab 3 and Sale 2 and modification in number of floors in Rehab 4 A, B 
Wing has been proposed hence applied for amended EC.
PP further submitted that; the earlier EC was granted for FSI area of 1,93,604.91 sq.mt., non-FSI area of 
1,32,951.88 sq.mt. Total BUA of 3,26,556.79 sq.mt. as per plan approved on 20.12.2021. PP confirmed 
that; as on date total construction of 68,109.23 sq.mt. is completed on site as per EC grnated. PP 
submitted that; they have obtained ToR vide No. 21-150/2024-IA.III dated 16.03.2024 from EAC 
MoEF&CC. The baseline data was collected from November 2023 to January 2024. Now, PP submitted 
EIA/EMP report for appraisal. The proposed vertical expansion is for,

· Rehab Building 3 – Wing A by 4 floors, Wing B by 7 floors, Wing C by 5 floors.
· Rehab Building 4 – Wing A by 4 floors, Change in planning in Wing B and C
· Sale Building 2 – Increase in one commercial floor and 2 upper floors
· 3 Parking towers – Parking level increases by 4 levels.
· Rehab 3 – Wing D decreases by 7 floors.

The comparative statement of earlier EC and proposed amendment/ expansion as given by PP is as 
below,

Description

As per Previous EC

EC23B039MH117201 date

d 9.1.2023

After Proposed Expansio

n
Remark

Plot Area (m2) 38,900.94 38,990.94
The plot area is 38,990.
94 Sq.m as per the Plan 

approval.

Total FSI Area (m2

)
1,93,604.91 2,05,452.54 Increased by 11,847.63

Non FSI Area (Sq.

m)
1,32,951.88 1,39,119.48 Increased by 6,167.6

Total Construction 

Area (Sq.m)
3,26,556.79 3,44,572.02

Increased by 18,015.23 
Sq.m

Project Cost Rs. 1470 Cr Rs. 1502 Cr

Total project cost is Rs. 

1502 Cr, out of which e

xpansion cost works out 

to be 32 Cr.
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Description

As per Previous EC

EC23B039MH117201 date

d 9.1.2023

After Proposed Expansio

n
Remark

Population 31,801 nos 25,305 nos
Decreased by 6,496 no

s

Parking details
4W – 2306 nos
2W – 696 nos

4W – 2944 nos
2W – 660 nos

4W increased by 63
8 nos

2W decreased by 36 
nos

RG area RG provided: 5427.00 m2 RG provided: 6167.15 m2 Provided as per norms

Total water require
ment

2332 KLD 2285 KLD Decreased by 47 KLD

Total sewage gener
ation

2180 KLD 1958 KLD
Decreased by 222 KL

D

STP Capacity
9 STPs of total capacity 22
50 KLD with MBBR techn

ology

9 STPs of total capacity 2,
385 KLD with MBBR tec

hnology
Increased by 135 KLD

Total quantity of w
aste (wet + Dry)

9016 Kg/Day 8848 Kg/Day
Decreased by 168 Kg/

Day

Treatment technolo
gy

Mechanical Composting OWC -

PP informed that total plot area will be will remain same in the proposed project as 38,990.94 sq.mt. The 
FSI area will increase 1,93,604.91 sq.mt to 2,05,452.54 sq.mt, non-FSI area will increase from 
1,32,951.88 sq.mt. to 1,39,119.48 sq.mt. The total construction area will increase from 3,26,556.79 
sq.mt. to 3,44,572.54 sq.mt. Total population will be decreased from 31,801 nos. to 25,305 nos. Total 
water recruitment will decrease from 2332 KLD to 2285 KLD, the sewage generation will also be 
reduced from 2180 KLD to 1958 KLD. The STP capacity will increase from 2250 KLD to 2385 KLD. 
PP further informed that, total water requirement for the project will be 2285 KLD which will be 
supplied by MCGM. PP proposes to provide 40% open to sky STP in the proposed project. The total 
sewage generation will be 1958 KLD; total treated sewage water generation will be 1938.10 KLD of 
which 806 KLD will be used for flushing and 40 KLD treated sewage will be used for gardening and 211 
KLD will be used for AC make up within the plot. 89 KLD will be used for other construction site on 
plot bearing No. 526 (pt) & 531 (pt) of TPS Borivali No. III Laxman Bhadari Marg, Chikuwadi, 
Boriwali (West) and 792.30 KLD will be discharged to the municipal sewer. PP also informed that, there 
will be marginal changes in the quantities during monsoon and non-monsoon seasons. PP submitted that, 
the solid waste generated from each building will be collected and segregated for bio degradable and 
non-biodegradable waste. The bio degradable waste will be process in OWC and non – biodegradable 
waste will be handed over to the local body.
PP informed that; the required RG area is 2889.36 sq.mt. whereas PP proposes to provide RG area of 
2921.80 sq.mt on mother earth and 3245.35 sq.mt. RG area on Mall. Total RG area will be 6167.15 
sq.mt. PP proposes to plant 721 nos. of trees on site including 177 nos. of trees in Miyawaki plantation. 
PP further confirmed that, they will achieve 5% energy saving of the maximum load by using renewable 
energy. PP proposes to provide 25% EV charging station of their total parking numbers of two and four-
wheeler vehicles. PP proposes to provide rain water harvesting storage tank of capacity 40 cum capacity 
for REHAB-1 and 2, 80 cum capacity tank for REHAB 3, 62 cum capacity tank for REHAB 4, 34 cum 
capacity tank for TRHAB 5, 42 cum capacity tank for REHAB 6, 28 cum capacity tank for SALE 1A, 
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396 cum capacity tank for MALL, 38 cum capacity tank for SALE 1B, 4 cum capacity tank for REHAB 
7. PP prepared disaster management plan.
PP further informed that; they have obtained building plan approval on 1501.2024, CFO approvals for 
Rehab Building 1 on 21.10.2020 (35.40 mtrs), Rahab Building 2 on 21.03.2022 (35.40 mtrs), Rehab 
Building 3 on 24.04.2024 (Wing A – 59.10 mtrs, Wing B 65.10 mtrs, Wing C 62.10 mtrs., Wing D 58.80 
mtrs), Rehab Building 4 on 16.06.2022 (Wing A 117.6 mtrs, Wing B 117.6 mtrs, Wing C 39.30 mtrs)), 
Composite Building 5 on 23.01.2023 (29.7 mtrs), Sale Building 1 on 31.12.2022 (119.28 mtrs), Sale 
Building 2 on 24.07.2024 (119.70 mtrs), Sale Building 3 (Mall) on 15.09.2022 (63.35 mtrs), Composite 
Sale Building 7 on 20.01.2022 (27.60 mtrs); Hydraulic Department remarks obtained on 11.07.2024; 
Sewer Line remarks for Rehab Building 1 & 2 on 19.01.2024, Rehab 3 on 24.10.2018, Composite Slae 
Building 7 on 01.07.2024, Rehab Building 4 on 26.07.2024, Sale Building 2 on 26.07.2024, Sale 
Building 3 (Mall) on 26.07.2024; Storm Water drain remarks on 10.03.2023; SWM NOC for Rehab 
Building 3 on 22.04.2023, Rehab Building 4 on 17.06.2022, Sale Building 1A on 23.09.2020, Sale 
Building 2 on 06.03.2023, College Building 5 on 29.01.2024; Tree NOC on 22.07.2021; Civil Aviation 
NOC on 22.07.2021 for height of 132.80 mtrs.; HRC NOC for Building 4 on 19.07.2024 and Sale 
Building 2 on 22.07.2024.
Representative of PP was present during the meeting along with their Environmental Consultant. The 
brief information of the project as submitted by the PP is as below,

S
r. 
N
o.

Description Details

1 Proposal Number SIA/MH/INFRA2/483755/2024

2 Name of Project Proposed Residential cum commercial project with SRA scheme is located 
at plot bearing CTS No. 410 C/1(pt) & 446 C/2 (Pt) at Relief Road, Oshiwa
ra, Andheri, Mumbai, Maharashtra

3 Project category 8(b) B1 – Township and area development project

4 Type of Institution Private

Name M/s. Gajaanan Property Developers Priva
te Limited.

Regd. Office address 201, 2nd Floor, Nivan, SV Rd, opp. Poda
r High School, Khar West, Mumbai, Mah
arashtra 400052

Contact number 75066 93091

5 Project Proponent

e-mail pooja.shirke@paradigmrealty.co.in

6 Consultant Enviro Policy Research India Pvt. Ltd.
Certificate No – NABET/EIA/2023/SA02024

7 Applied for Expansion

8 Location of the project Plot bearing CTS No. 410 C/1(pt) & 446 C/2 (Pt) at Relief Road, Oshiwar
a, Andheri, Mumbai, Maharashtra

9 Latitude and Longitude 19°8'53.94"N 72°50'28.47"E

10 Plot Area (sq.m.) 38,990.94
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11 Deductions (sq.m.) 2,873.92

12 Net Plot area (sq.m.) 36,117.02

13 Ground coverage (m2) & % 52.4%

14 FSI Area (sq.m.) 2,05,452.54

15 Non-FSI (sq.m.) 1,39,119.48

16 Proposed built-up area (FSI + Non FSI) (s
q.m.)

3,44,572.02

17 TBUA (m2) approved by Planning Author
ity till date

Amended Layout Plan – File No – KW/MHADA/0052/20060512/Lay date
d 15.1.2024
FSI Area- 2,05,452.54 Sq.m

18 Earlier EC details with Total Construction 
area, if any.

Unique identification no EC23B039MH117201 dated 9.1.2023
Total construction area - 3,44,572.02 Sq.m

19 Construction completed as per earlier EC 
(FSI + Non FSI) (sq.m.)

68,109.23 sq.m

Previous EC / Existing Building Proposed Configuration

Building
Name

Configuration Heigh
t

(m)

Building
Name

Configuration Height
(m)

Reason for Modific
ation / Change

Rehab Buildi
ng 1 & 2

Ground + 8th Floo
r

35.40
Rehab Building 
1 & 2

Ground + 8th Floor 35.40
No Change
OC obtained

Wing A – Gr + 15th Fl
oor

59.10
Wing A – Increased by 4 
Floors

Wing B – Gr + 18th Fl
oor

68.10
Wing B – Increased by 7 
Floors

Rehab Buildi
ng 3 (Wing 
A, B and C)

Ground + 10 + 11t
h (pt) floor

47.10
Rehab Building 
3 (Wing A, B a
nd C)

Wing C – Gr + 16th Fl
oor

62.10
Wing C – Increased by 5 
Floors

Rehab Buildi
ng 3 (Wing 
D)

Ground + 9th floo
r

39.30
Rehab Building 
3 (Wing D)

Ground + 2nd Floor 12.00 Decreased by 7 Floors

PAP/Rehab B
uilding No 4 (
Wing A)

Ground + 1st to 3
8th Floor

119
PAP/Rehab Bui
lding No 4 (Wi
ng A)

Ground + 42nd Floor 126.15 Increased by 4 Floors

PAP/Rehab Bui
lding No 4 (Wi
ng B)

Ground + 42nd Floor
126.15

Change in planning

PAP/Rehab Bui
lding No 4 (Wi

20

PAP/Rehab B
uilding No 4 (
Wing B)

Ground + 8th Floo
r + 9th (part) floor

39.30

Ground + 11th Floor
47.10

Change in planning
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Composite B
uilding 5 (Re
hab Wing)

Ground + 1st to 1
2th Floor

31.50
ng C)

Composite B
uilding 5 (Col
lege Wing)

Ground + 1st to 7t
h floor

31.50 --
Not in current proposal

PAP Building 
No 6

Stilt + 38th Floor 119
Composite Buil
ding 5 (College 
Wing)

St + 1st to 7th Floor

29.7

Height decreased by 1.8 
m
Stilt converted to Groun
d Floor

Sale Buildin
g: 1A

B + G + 2P + 3rd 
E-Deck + 4th to 3
8th Floor

119.28
PAP Building 
No 6

Stilt + 38th Floor 119 No Change

Sale Building 
2

LG + G + E-Deck 
+ 2nd to 38th Floo
r

119.30
Sale Building: 
1A

B + G + 2P + 3rd E-D
eck + 4th to 38th Floor

119.28 No Change

Mall (Sale Bu
ilding 3)

2B + LG + G + 6t
h Floor

31.90 Sale Building 2
LG + G + 1st + Comm 
+ E Deck + 1st to 40th 
Floors

125.34
1 Commercial floor adde
d and upper floors increa
sed by 2 nos.

Composite Sa
le Building 7

Ground + 7th Floo
r

27.60
Mall (Sale Buil
ding 3)

2B + LG + G + 6th Flo
or

31.90 No Change

3 nos of Parki
ng Towers

26 Parking Levels 60.83
Composite Sale 
Building 7

Ground + 7th Floor 27.60 No Change

No. of Tenements & Shops
3 nos of Parkin
g Towers

30 Parking Levels 64.19

No of towers remain sam
e, only levels has been in
creased to accommodate 
additional parking.

21 Total Population Sale Flats – 1175 nos
PAP Flats – 1952 nos
(Total Flats - 3127 nos)
Sale Shops – 244 nos
Rehab Shops – 870 nos
(Total Shops – 1114 nos)
Balwadi – 10 nos
Welfare centre – 11 nos
Anganwadi – 11 nos
Fitness centre – 01 nos
Society office – 27 nos
College area – 6275.89 Sq.m
Mall commercial area – 47,037.38 Sq.m
Theatre – 9,654.80 Sq.m (3446 seats)
Office – 1 no (area: 91.21 Sq.m)

22 Total Water Requirements CMD 25305 nos

23 Under Ground Tank (UGT) location 2285 KLD

24 Source of water Below Ground and Basement
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25 STP Capacity & Technology MCGM

26 STP Location 9STPs - 45 KLD (Rehab Bldg 1 and 2), 175 KLD (Rehab Bldg 3), 550 KL
D (Rehab Bldg 4 Wing A and B), 30 KLD (Rehab Bldg (Wing C), 45 KLD 
(College Bldg 5), 280 KLD (PAP Building no 6 ), 290 KLD (Sale building 
1), 475 KLD (Sale Building 2) and 495 KLD (Sale Building 3 – Mall)

27 Sewage Generation CMD & % of sewage 
discharge in sewer line

Below Ground, Lower Ground and Basement

28 Sewage - 1958 KLD
Excess treated water – 792.3 KLD (34.7%)

type Quantity (Kg/d) Treatment / disposa
l

Dry waste 72 Kg/Day Handover to authoriz
ed recyclers

Wet waste 48 Kg/Day OWC

29 Solid Waste Management during Constru
ction Phase

Construction waste - -

Type Quantity (Kg/d) Treatment / disposa
l

Dry waste 5309 Kg/Day Handover to authoriz
ed recyclers

Wet waste 3539 Kg/Day OWC

E-Waste - -

30 Total Solid Waste Quantities with type du
ring Operation Phase & Capacity of OWC 
to be installed

STP Sludge (dry) 19.6 Kg/Day Shall be used as Man
ure

RG required – 2889.36 Sq.m

RG provided on Mother Earth – 2921.80 Sq.m

RG area proposed- RG on Mall – 3245.35 Sq.m

Total RG proposed – 6167.15 Sq.m

Total No of trees on plot: 5 nos
No of trees to be cut: 00 nos
No. of trees to be transplant: 4 nos
No. of trees to be retain:1 nos

31 R.G. Area in sq.m.

Total no of trees to be proposed: 721 nos
Miyawaki plantation: 177 nos
Normal Plantation: 544 nos

During Operation Phase:
Details
Connected load (kW) 28.02 MW

32 Power requirement
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Demand load (kW) 18.05 MW

33 Energy Efficiency a) Overall energy savings (%): 20%
b) Solar energy (%): 5.8 %

34 D.G. set capacity NA

35 No. of 4-W & 2-W Parking with 25% EV 4 wheeler parking proposed: 2994 nos
2-wheeler parking proposed: 660 nos

36 No. & capacity of Rain water harvesting t
anks /Pits

9 nos of Tanks – 40 cum, 80 cum, 62 cum, 34 cum, 42 cum, 5 cum, 28 cu
m, 38 cum and 400 cum (Total – 729 cum)

37 Project Cost in (Cr.) Total project cost is Rs. 1502 Cr, out of which expansion cost works out to 
be 32 Cr.

38 EMP Cost Construction Phase – 72.2 Lakhs 
Operation Phase – 1,101.5 lakhs (89.7 Lakhs – O/M)

39 CER Details with justification if any….as 
per MoEF&CC circular dated 01/05/2018

Not applicable (as per MoEF&CC OM F. NO. 22-65/2017-IA.III dt. 30.09.
2020)

40 Details of Court Cases/litigations w.r.t the 
project and project location, if any.

NA

 

3.13.3. Deliberations by the SEIAA in current meetings

Deliberation in SEIAA-
PP was absent for the meeting, hence deferred.
SEIAA Decision-
Deferred.

3.13.4. Recommendation of SEIAA

Deferred for PP not attending the meeting

4. Any Other Item(s)

N/A

5. List of Attendees

Sr. N
o. Name Designation Email ID Remar

ks

1 Shri Deepak Govindrao Mhaisekar Chairman, SEIAA mha*******@gmail.com

2
Shri Pravin Darade IAS Member S

ecretary
Member Secretary, S

EIAA
mss***************@gmail.c

om
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3 Shri Sudhakar Baburao Nangnure SEIAA Member sbn*******@yahoo.com
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TOTAL BUILTUP AREA CALCULATION AS PER CONSTRUCTED 
AREA AS PER SANCTION PLAN DATED 28/02/2024 

DISCRIPTION 
FSI AREA 

COMMERCIAL RESIDENTIAL TOTAL 
STILT/PARKING FL. - 93.64 93.64 
1ST FLOOR 1001.24 115.05 1116.29 
2ND FLOOR 861.01 255.28 1116.29 
3RD FLOOR - 1116.29 1116.29 
4TH FLOOR - 1116.29 1116.29 
5TH FLOOR - 1116.29 1116.29 
6TH FLOOR - 1116.29 1116.29 
7TH FLOOR - 1046.87 1046.87 
8TH FLOOR - 1116.29 1116.29 
9TH FLOOR - 1116.29 1116.29 
10TH FLOOR - 1116.29 1116.29 
11TH FLOOR - 1116.29 1116.29 
12TH FLOOR - 1046.87 1046.87 
13TH FLOOR - 1116.29 1116.29 
14TH FLOOR - 1116.29 1116.29 
15TH FLOOR - 1116.29 1116.29 
16TH FLOOR - 1116.29 1116.29 
17TH FLOOR - 1046.87 1046.87 
18TH FLOOR - 1116.29 1116.29 
19TH FLOOR - 1116.29 1116.29 
20TH FLOOR - 1116.29 1116.29 
21TH FLOOR - 1116.29 1116.29 
TOP TERRACE - - - 

TOTAL FSI 
AREA 

1862.25 21465.22 23327.47 
23327.47 

DESCRIPTION NON FSI AREA 
REFUGE AREA 162.45 
PARKING 1116.29 
LIFT 15.58 
TRANSFORMER & DG 30.77 
UGWT 80 
OHWT 37.4 
STP & OWC 74.23 
ARCH. PROJECTION 500 
TOTAL NON FSI AREA 2016.72 
TOTAL BUILT-UP AREA 
(FSI AREA + NON FSI AREA) 23327.47 +1516.72 =25,344.19 SQ.MTR 
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Pune Metropolitan Region Development Authority, Pune 

3rd floor, New Administrative Building, Near Akurdi Railway Station, Akurdi, 
Pune 411044 

Phone no. 020-25933333/44/56 Email: comm.@pmrda.gov.in 

----------------------------------------------------------------------------------------------- 

O/W No. BMU/Mou. Man/ G. No. 282/2/3819       Date: 18/08/2025 

To, 

Government Grade–I and Deputy Secretary, 

Department of Environment and Climate Change, 

Address: 15th Floor, New Administrative Building, 

Madame Cama Road, Hutatma Rajguru Chowk, Mumbai – 400032. 

Subject:- Regarding initiation of legal action under the provisions of the 

Environment (Protection) Act, 1986 and in accordance with the 

Notification of the Ministry of Environment and Forests, Government 

of India, dated 14th September 2006, against the construction activities 

commenced without obtaining Environmental Clearance (EC) by M/s. 

Grow India Realcon LLP, the developer of the project titled “Welworth 

Poornam,” situated on Survey No. 282/2, Village Mouje Man, Tal. 

Mulshi, Dist. Pune; and further regarding initiation of legal 

proceedings against the responsible administrative officers of the 

Maharashtra Pollution Control Board, who have illegally granted the 

Consent to Establish (CTE) to the said construction project. 

Reference :- 1) E-mail received from Government Grade–I and Deputy Secretary, 

Department of Environment and Climate Change, Government of 

Maharashtra, dated 30/06/2025 and 21/07/2025. 

2) Application/Complaint dated 21/04/2025 submitted by the

Applicant, Mr. Kalpesh Yadav (received in this office on

15/05/2025).
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3) Outward No. 2681 Order dated 26/06/2025 issued by this office.

In the subject matter, as per Reference Letter No. 1 mentioned above, a 

report was sought by your Department regarding the construction carried out 

without obtaining Environmental Clearance (EC) by M/s. Grow India Realcon 

LLP, developer of the project “Welworth Poornam,” through its partner Mr. 

Vineet Goyal, on the property bearing Survey No. 282/2, situated at Village 

Mouje Man, Tal. Mulshi, Dist. Pune. Accordingly, the report in this regard is as 

follows. 

In the said matter, as per Reference Letter No. 2, the complaint application 

of Mr. Kalpesh Yadav was received in this office. Accordingly, upon conducting 

a site inspection, it was observed that construction up to the 21st floor 

(admeasuring 26,460.48 sq. m.) had been completed on the site. In this regard, 

this office, after granting a personal hearing to the Developer and the 

Complainant on 06/06/2025, passed an order under Reference Letter No. 3, 

cancelling the permission granted earlier on 28/02/2024. A copy of the said order 

is hereby enclosed. 

Sd/- 

(Dr. Yogesh Mhase) 

Hon. Metropolitan Commissioner, 

       Pune Metropolitan Region Development Authority, Pune 
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- 1  -
(WP L 655 of 2014)

VAT

IN THE HIGH COURT OF JUDICATURE AT BOMBAY
 ORDINARY ORIGINAL CIVIL JURISDICTION 

WRIT PETITION (L) No.655 OF 2014

Glomore Constructions and Ors. ...Petitioners 
Vs.

The Union of India and Ors. ...Respondents
********

Mr.Virag Tulzapurkar, Senior Counsel with Mr. Rafi  Patni with Ms.
Anjali S. Mohan i/b. Wadia Ghandy & Co. for Petitioners
None for Respondents 

********

CORAM :  V. M. KANADE &
        A.K. MENON, JJ.

 DATE    :  MARCH 24, 2014
P.C.

1. Heard  the  learned  counsel  appearing  on  behalf  of  the

Petitioners.  None appears on behalf of the Respondents, though

they were served.  Two affidavit of services are taken on record.

2. The grievance of the Petitioners is that though the Petitioners

propose  to  construct  the  buildings,  which  are  less  than  20000

sq.mtrs. and though this Court, in number of cases, has held that

for  construction  of  buildings,  which  are  below  20000  sq.mtrs.,

environmental clearance  is not required, even then, Respondents

State  have issued a stop work notice, directing the Petitioners to

stop the construction work of the buildings which are in project and

are  admittedly  below  20000  sq.mtrs.   It  is  submitted  that  the

1/2
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- 2  -
(WP L 655 of 2014)

Petitioners have given an undertaking that they shall not carry out

construction  work of  the buildings beyond  20000 sq.mtrs.   It  is

submitted that in view of this, the impugned notice which has been

issued by Respondent No.3 may be stayed.

3. This  Court  in  several  petitions,  has  already  held  that

environmental clearance for the purpose of construction of buildings

below 20000 sq. mtrs.  is not required and the said orders  have not

been  challenged  by  the  Government  in  the  Apex  Court.   A

Notification, accordingly, has been issued by the State Government

recently, taking into consideration, the law laid down by this Court. In

spite of that, the impugned notice has been issued by Respondent

No. 2.  Prima facie, therefore, case is made out  for grant of ad-

interim relief.

4. Ad-interim relief is granted in terms of prayer clauses (j) and

(k).  Undertaking given by the Petitioners in Ground (M) is accepted.

The Petitioners, however, shall  file a further undertaking that they

shall not carry out any construction beyond  20000 sq.mtrs., within

one week.  It is clarified that the Petitioners may be permitted to

carry out construction of the free sell component of the buildings in

the said project.

5. Issue  notice  to  Respondent  Nos.1  to  7,  returnable  on

28.4.2014. Humdust permitted.

[A.K. MENON, J.] [V. M. KANADE, J.]

VAISHALI TIKAM
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